
 tag  Eléetton  to  Committee

 (Secretary-General}

 which  has  bean  passed  by  the
 Rajya  Sabha  at  its  sitting
 held  on  the  8th  March,  1976.”

 BILLS  AS  PASSED  BY  RAJYA
 SABHA

 SECRETARY-GENERAL:  Sir,  I  lay
 on  the  Table  of  the  House  the  follow-
 ing  Bills,  ag  passed  by  Rajya  Sabha  .—

 r69)  The  Contempt  of
 (Amendment)  Bill  1976.

 (2)  The  Maternity
 (Amendment)  Bill.  1976.

 Courts

 Benefit

 mmemacene

 ANNOUNCEMNTE  RE  PANEL  OF
 CHAIRMEN

 MR  SPEAKER,  I  have  to  inform
 the  House  that  consequent  upon  Shri
 H  K.  L  Bhagat  having  been  appoint-
 ed  88  a  Minister,  ]  have  nominated
 Shri  P.  Parthasarthy  on  the  Panel  of

 *Chairmen  in  his  place.

 12,68  ह. ज

 ELECTION  TO  COMMITTEE

 Commartrre:  oN  गाइ  WELFARE  OF
 Scueputzp  Castes  AND  SCHEDULED

 TRIBES

 SHRI  D.  BASUMATARI  (Kokra-
 jhar):  I  beg  to  move:

 “That  the  members  of  this  House
 do  proceed  to  elect  in  the  manner
 yequired  by  sub-rule  @M  of  Rule
 38iB  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  Lok  Sabba,
 twenty  members  from  among  ibem-
 peives  to  serve  ag  members  of  the
 Committee  on  the  Welfare  of
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 Scheduled  Castes  and  Scheduled
 Tribes  for  the  term  beginning  on  the
 ist  April,  1976."

 MR,  SPEAKER:  The  question  is:

 “That  the  members  of  this  House
 do  proceed  to  elect  in  the  manner
 required  by  sub-rule  a  of  Rule
 33B  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  Lok  Sabha,
 twenty  members  from  among  them-
 selves  to  serve  ag  members  of  the
 Committee  on  the  Welfare  of
 Scheduled  Castes  and  Scheduled
 Tribes  for  the  term  beginning  on  the
 ist  890),  1976"

 The  Motron  was  adopted.

 SHRI  0.  BASUMATARI.  4  beg  to
 move.

 “That  this  House  do  recommend
 to  Rajya  Sabha  that  Rajya  Sabha
 do  agree  to  nominate  ten  members
 from  Rajya  Sabha  to  associate  with
 the  Committee  on  the  Welfare  of
 Scheduled  Castes  and  Scheduled
 Tribes  of  the  House  for  the  term
 beginning  on  the  Ist  April,  ‘1976,  and
 do  communicate  to  this  House  the
 names  of  the  members  so  nominated
 by  Rajya  Sabha.”

 MR  SPEAKER  The  question  is:

 “That  this  House  do  recommend
 to  Rajya  Sabha  that  Rajya  Sabha
 do  agree  to  nominate  ten  members
 from  Rajyo  Sabha  to  associate  with
 the  Committee  on  the  Welfare  of
 Scheduled  Castes  and  Scheduled
 Tribes  of  the  House  for  the  teim
 beginning  on  the  ist  April,  1976,  and
 do  communicate  to  this  House  the
 names  of  the  members  so  nominated
 by  Rajya  Sabha.”

 The  motion  was  adopted.


